
iD the Central Railway being the 
lt&ndina demand of the people ; 

(b) if so, by what time? 

THE DEPUTY MINISTER IN THE 
MINJSTRY OF RAILWAYS AND 
IN THE DEPARTM&l\lT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
J.ARJUN) : (a) and (b) Bombay-Pune 
iection on Bombay Kolhapur line is 
already under Central Railway. Some 
deman<k for transfer of Pune-Kolhapur 
aection to Central Railway and other 
for maintaining status quo have been 
received from time to tJmes. It is pro-
potcd to maintain statw quo for the present. 

eaa.ee. •ia8' ol Meclfca.l lltOre 4epot, . MaclrN 

~533· SHRI THAZHAI .M. KARU-
NANlTHI : Will the Minister of 
~TH AND FAMILY WELFARE 
be pleased to refer to the reply given to 
Unsta~ Question No. 4598 on the 
17th july, 1g8o regarding canteen staff ot ¥e<llca1 Store Depot, Madras and 
state : 

(a) whether proposal to apply the 
~illication No. 6 (g)'l3/77fWclfare dt. 
utb DecQDber, 1979 to the canteen 
•taff of the M~cal Store Depol, Madras 
bas since been examined and d.ecision 
taken; 

(b) if so, the progress ther("'of ; and 

(c) if not, the reasons for delay and 
when this will be implemented ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
FAMILY 'WELFARE : SHRI NIHAR 
RANJAN LASKAR) : (a) to (c) : The 
position has since been examined. In 
accordance with the provision of the 
notification No. 6(':l)23/77 \Velfare dated 
11th December, •9?9 only such of the 
employees as are working in the Depart-
mental/Cooperative Cant~ns and Tiffin 
Rooms, are covered which have been set 
up in accordance with the administrative 
instructions on Departmental Cant~ns 
in Government Offices and Industrial 
Establishment as laid down. by the 
Government of India. 

Sin..ce \h~ Can.\ett). \.n \h~ ~\~ca.\ ~\ore 
Depot, ~hdnu is not functionin!O!; in accor-
dance ·with the above mentioned instruc. 
tions, the Cant~ Staff of the Medical 
Store Depot, Madras are not entitled to 
he ~.ated til /14" with the Central Gover-
nment setVants untill the Canteen func. 
tions in accordance with the norms laid 
down by the Government of India. 

........ Rallwa7 .... 

2534· SHRI ABJUN SETHI : Will 
the Minilter of R4ILWAYS be pleucd 
to state : 

(a) whether recently a private Party 
baa auctioned Bbadrak Railway Station 
of S.E. Railway ; and 

{b) if so, the reasons thereof ? 

THE DEPUTY MINISTER IN TilE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTME.iVI" OF PARLIA-
MENTARY AFFAI~ (SHRI MALLI-
KARJUN) : (a) No. 

(b) Does not arise. 
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